LID No. 407/19
Ramiji vs. M/s Relaxo Footwears Ltd.

19.06.2020

Present:  None for the parties.

The matter is fixed for today for framing of issues,

But today, no one has appeared on behalf of the parties
in view of spreading of pandemic Covid 19.

Since, the mobile phone number of the AR of the
workman is not available on record.

So, the matter is ordered to be listed for the same
purpose on 18.07.2020.

Ahimad is directed to send the copy of this order to the

‘concerned officials of District Court, RADC for uploading on the
official website of the District Court.

The hard copy of this order is placed’"oﬁn record.

(PAWAN KUMAR MATTO)
Presiding Officer Labour Court-IX
Rouse Avenue Courts/New Delhi
19.06.2020



/

LID No. 408/19

Ganga Sagar Yadav vs. M/s Relaxo Footwears Ltd.

19.06.2020

Present:  None for the parties,

The matter is fixed for today for framing of Issues,

But today, no one has appeared on behalf of the parties
in view of Spreading of pandemic Covid 19.

Since, the mobile phone number of the AR of the
workman is not available on record.

So, the matter is ordered to be listed for the same
purpose on 18.07.2020.

Ahlmad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the
official website of the District Court.

The hard copy of this order is placed on /record.

(PAWAN KUMAR ATTO)
Presiding Officer Labour Court-1X
Rouse Avenue Courts/New Delhi
19.06.2020



LID No. 409/19
Mukesh Kumar vs. M/s Relaxo Footwears Ltd.

19.06.2020

Present:  None for the parties.

The matter is fixed for today for framing of issues,

But today, no one has appeared on behalf of the parties
in view of spreading of pandemic Covid 19.

Since, the mobile phone number of the AR of the

workman is not available on record.

So, the matter is ordered to be listed for the same
purpose on 18.07.2020.

Ahlmad is directed to send the copy of this order to the
concerned officials of District Court, RADC for uploading on the

official website of the District Court.

The hard copy of this order is placed on record.

)

.

(PAVO\MMAR MATTO)

Presiding Officer Labour Court-1X

Rouse Avenue Courts/New Delhi
19.06.2020



LID No. 410/19
Ram Naresh vs. M/s Relaxo Footwears Ltd.

19.06.2020

Present: None for the parties.

The matter is fixed for today for framing of issues,

But today, no one has appeared on behalf of the parties
in view of spreading of pandemic Covid 19.

Since, the mobile phone number of the AR of the
workman is not available on record.

So, the matter is ordered to be listed for the same
purpose on 18.07.2020.

Ahlmad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the

official website of the District Court.
The hard copy of this order is placed prr ecord.

(PAWANKUMAR MATTO)
Presiding Officer Labour Court-IX

Rouse Avenue Courts/New Delhi
19.06.2020




LID No. 411/19
Sunil Gupta vs. M/s Relaxo Footwears Ltd.

19.06.2020

Present: None for the parties.

The matter is fixed for today for framing of issues,
But today, no one has appeared on behalf of the parties
in view of spreading of pandemic Covid 19.

Since, the mobile phone number of the AR of the
workman is not available on record.

So, the matter is ordered to be listed for the same
purpose on 18.07.2020.

Ahimad is directed to send the copy of this order to the
concerned officials of District Court, RADC for uploading on the

official website of the District Court.
The hard copy of this order is placed on record.

(PAWAN KUMAR MATTO)
Presiding Officer Labour Court-IX
Rouse Avenue Courts/New Delhi
19.06.2020



LID No. 412/19
Jitendra Manjhi vs. M/s Relaxo Footwears Ltd.

19.06.2020

Present:  None for the parties.

The matter is fixed for today for framing of issues,
But today, no one has appeared on behalf of the parties
in view of spreading of pandemic Covid 19.

Since, the mobile phone number of the AR of the

workman is not available on record.

So, the matter is ordered to be listed for the same
purpose on 18.07.2020.

Ahlmad is directed to send the copy of this order to the
concerned officials of District Court, RADC for uploading on the
official website of the District Court. |

The hard copy of this order is placed on record.

Rouse Avenue Courts/New Delhi
19.06.2020



LID No. 413/19
Santosh vs. M/s Relaxo Footwears Ltd.

19.06.2020

Present. None for the parties.

The matter is fixed for today for framing of issues,
But today, no one has appeared on behalf of the parties

in view of spreading of pandemic Covid 19.
Since, the mobile phone number of the AR of the

workman is not available on record.
So, the matter is ordered to be listed for the same

purpose on 18.07.2020.
Ahimad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the

official website of the District Court.
The hard copy of this order is placed on record.

(PAWAN K MATTO)
Presiding Officer Labour Court-IX
Rouse Avenue Courts/New Delhi

19.06.2020



LID No. 414/19
Bachchu Ram vs. M/s Relaxo Footwears Ltd.

19.06.2020

Present: None for the parties.

The matter is fixed for today for framing of issues,
But today, no one has appeared on behalf of the parties

in view of spreading of pandemic Covid 19.
Since, the mobile phone number of the AR of the

workman is not available on record.
So, the matter is ordered to be listed for the same

purpose on 18.07.2020.
Ahlmad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the

official website of the District Court.
The hard copy of this order is place o? record.

Rouse Avenue Courts/New Delhi
19.06.2020



LID No. 415/19
Amresh Pandit vs. M/s Relaxo Footwears Ltd.

19.06.2020

Present. None for the parties.

The matter is fixed for today for framing of issues,
But today, no one has appeared on behalf of the parties
in view of spreading of pandemic Covid 19.

Since, the mobile phone number of the AR of the

workman is not available on record.

So, the matter is ordered to be listed for the same
purpose on 18.07.2020.

Ahlmad is directed to send the copy of this order to the
concerned officials of District Court, RADC for uploading on the
official website of the District Court.

The hard copy of this order is placed/oh\;record.

(PAW, AR MATTO)
Presiding Officer Labour Court-IX
Rouse Avenue Courts/New Delhi
19.06.2020



LID No. 416/19
Mansuk Lal vs. M/s Relaxo Footwears Ltd.

19.06.2020

Present:  None for the parties.

The matter is fixed for today for framing of issues,

But today, no one has appeared on behalf of the parties
in view of spreading of pandemic Covid 19.

Since, the mobile phone number of the AR of the
workman is not available on record.

So, the matter is ordered to be listed for the same
purpose on 18.07.2020.

Ahlmad is directed to send the copy of this order to the
concerned officials of District Court, RADC for uploading on the
official website of the District Court.

The hard copy of this order is placed

(PAWAN 0O)
Presiding Officer Labour Court-IX
Rouse Avenue Courts/New Delhi
19.06.2020



LID No. 417/19
Sonu vs. M/s Relaxo Footwears Ltd.

19.06.2020

Present.  None for the parties.

The matter is fixed for today for framing of issues,
But today, no one has appeared on behalf of the parties

in view of spreading of pandemic Covid 19.
Since, the mobile phone number of the AR of the

workman is not available on record.
So, the matter is ordered to be listed for the same

purpose on 18.07.2020.
Ahlmad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the

official website of the District Court.
The hard copy of this order is placeg on record.

Rouse Avenue Courts/New Delhi
19.06.2020



‘IJ_ID No. 418719
it ,
itendra Kumar Singh vs. M/s Relaxo Footwears Ltd.

19.06.2020

Present:  None for the parties.

The matter is fixed for today for framing of issues,
But today, no one has appeared on behalf of the partes

in view of spreading of pandemic Covid 19.
Since, the mobile phone number of the AR of the

workman is not available on record.
So, the matter is ordered to be listed for the same

purpose on 18.07.2020.
Ahlmad is directed to send the copy of this order to the
concerned officials of District Court, RADC for uploading on the

official website of the District Court. _
The hard copy of this order is placed on record.

(PAWAN KUMAR MATTO)
Presiding Officer Labour Court-1X
Rouse Avenue Courts/New Delhi
19.06.2020



LID No. 419/19
Ghanshyam vs. M/s Relaxo Footwears Ltd.

19.06.2020

Present:  None for the parties.

The matter is fixed for today for framing of issues,
But today, no one has appeared on behalf of the parties
in view of spreading of pandemic Covid 19.
Since, the mobile phone number of the AR of the
workman is not available on record.
So, the matter is ordered to be listed for the same
purpose on 18.07.2020.
Ahlmad is directed to send the copy of this order to the
concerned officials of District Court, RADC for uploading on the

official website of the District Court.

The hard copy of this order is placed,on)record.

Presiding Officer Labour Court-1X
Rouse Avenue Courts/New Delhi
19.06.2020



é{D No. 420/19
ikendar Kumar Singh vs. M/s Relaxo Footwears Ltd.

19.06.2020

Present:  None for the parties.

The matter is fixed for today for framing of issues,
But today, no one has appeared on behalf of the parties

in view of spreading of pandemic Covid 19.
Since, the mobile phone number of the AR of the

workman is not available on record.
So, the matter is ordered to be listed for the same

purpose on 18.07.2020.
Ahlmad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the

official website of the District Court.

The hard copy of this order is placed cord.

Presiding Officer Labour Court-IX
Rouse Avenue Courts/New Delhi
19.06.2020



LID No. 421/19
dayveer Singh vs. M/s Relaxo Footwears Ltd.

19.06.2020

Present:  None for the parties.

The matter is fixed for today for framing of issues,

But today, no one has appeared on behalf of the parties
in view of spreading of pandemic Covid 19.

Since, the mobile phone number of the AR of the
workman is not available on record.

So, the matter is ordered to be listed for the same
purpose on 18.07.2020.

Ahimad is directed to send the copy of this order to the
concerned officials of District Court, RADC for uploading on the

official website of the District Court.

Presiding Offlcer Labour Court-IX
Rouse Avenue Courts/New Delhi
19.06.2020



LID No. 167/16
Manoj Kumar vs. M/s G4S Cash Services India Pvt. Ltd.

19.06.2020

Present:  None for the parties.

The matter is fixed for today for hearing final arguments.
But today, no one has appeared on behalf of the parties
in view of spreading of pandemic Covid 19.

Since, the mobile phone numbers of the AR of the parties
are not available on record.

So, the matter is ordered to be listed for the same
purpose on 18.07.2020.

Ahlmad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the

official website of the District Court.

The hard copy of this order is placed on record.

(PAWA R MATTO)

iding Officer Labour Court-1X

Rousé Avenue Courts/New
19.06.2020



/

LID No. 168/16
Ramji Pandey vs. M/s G4S Cash Services India Pvt. Ltd.

19.06.2020

Present:  None for the parties.

The matter is fixed for today for hearing final arguments.
But today, no one has appeared on behalf of the parties
in view of spreading of pandemic Covid 19.

Since, the mobile phone numbers of the AR of the parties
are not available on record.

So, the matter is ordered to be listed for the same
purpose on 18.07.2020.

Ahlmad is directed to send the copy of this order to the
concerned officials of District Court, RADC for uploading on the

official website of the District Court.

The hard copy of this order is placed or record.

(PAWAN KUMAR MATTO)
Presiding Officer Labour Court-1X

Rouse Avenue Courts/New
19.06.2020



LID No. 325/16
Parvesh vs. M/s G4S Cash Services India Pvt. Ltd.

19.06.2020

Present. None for the parties.

The matter is fixed for today for hearing final arguments.
But today, no one has appeared on behalf of the parties

in view of spreading of pandemic Covid 19.
Since, the mobile phone numbers of the AR of the parties

are not available on record.
So, the matter is ordered to be listed for the same

purpose on 18.07.2020.
Ahlmad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the

official website of the District Court.

The hard copy of this order is place record.

(PAWAN KUMAR'MATTO)
Presiding Officer Labour Court-1X
Rouse Avenue Courts/New
19.06.2020
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LID No. 204/16
Satyavir vs. M/s G4S Cash Services India Pvt. Ltd.

19.06.2020

Present:  None for the parties.
The matter is fixed for today for hearing final arguments.
But today, no one has appeared on behalf of the parties

in view of spreading of pandemic Covid 19.
Since, the mobile phone numbers of the AR of the parties

are not available on record.
So, the matter is ordered to be listed for the same

purpose on 18.07.2020.
Ahlmad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the

official website of the District Court.
The hard copy of this order is placed 0 regcord.

(PAWANKUMAR MATTO)
Presiding Officer Labour Court-1X
Rouse Avenue Courts/New
19.06.2020



LID No. 205/16
Ashok Kumar vs. M/s G4S Cash Services India Pvt. Ltd.

19.06.2020

Present:  None for the parties.

The matter is fixed for today for hearing final arguments.
But today, no one has appeared on behalf of the parties

in view of spreading of pandemic Covid 19.
Since, the mobile phone numbers of the AR of the parties

are not available on record.
So, the matter is ordered to be listed for the same

purpose on 18.07.2020.
Ahlmad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the

official website of the District Court. )
The hard copy of this order is placed pn pécord.

(PAWA ATTO)
Presiding Officer Labour Court-IX

Rouse Avenue Courts/New
19.06.2020



LID No. 206/16
Santosh Kumar Pathak vs. M/s G4S Cash Services India Pvt. Ltd.

19.06.2020

Present. None for the parties.

The matter is fixed for today for hearing final arguments.
But today, no one has appeared on behalf of the parties

in view of spreading of pandemic Covid 19.
Since, the mobile phone numbers of the AR of the parties

are not available on record.
So, the matter is ordered to be listed for the same

purpose on 18.07.2020.
Ahlmad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the

official website of the District Court. —
The hard copy of this order is placed on ’/

(PAWA ATTO)
Presiding Officer Labour Court-1X

Rouse Avenue Courts/New
19.06.2020



LID No. 209/16
P | Si
ankaj Singh vs. M/s G4S Cash Services India Pvt. Ltd.

19.06.2020
Present: None for the parties.

The matter is fixed for today for hearing final arguments.
But today, no one has appeared on behalf of the parties

in view of spreading of pandemic Covid 19.
Since, the mobile phone numbers of the AR of the parties

are not available on record.
So, the matter is ordered to be listed for the same

purpose on 18.07.2020.
Ahlmad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the

official website of the District Court. |
The hard copy of this order is placeg on record.

(PAWA
ind Officer Labour Court-IX

Rousé Avenue Courts/New
19.06.2020



LID No. 210/16
anjeet Sin
gh vs. M/s G4S Cash Services India Pvt. Ltd.

19.06.2020

Present: None for the parties.

The matter is fixed for today for hearing final arguments.
o But today, no one has appeared on behalf of the parties
In view of spreading of pandemic Covid 19.

Since, the mobile phone numbers of the AR of the parties
are not available on record.

So, the matter is ordered to be listed for the same
purpose on 18.07.2020.

Ahlmad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the

[_

official website of the District Court.
The hard copy of this order is plac

n record.

(PAW gu ATTO)
Presiding Officer Labour Court-IX

Rouse Avenue Courts/New
19.06.2020



LID No. 455/16
Upender vs. M/s G4S Cash Services India Pvt. Ltd.

19.06.2020

Present. None for the parties.

The matter is fixed for today for hearing final arguments.
But today, no one has appeared on behalf of the parties

in view of spreading of pandemic Covid 19.
Since, the mobile phone numbers of the AR of the parties

are not available on record.
So, the matter is ordered to be listed for the same

purpose on 18.07.2020.
Ahlmad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the

official website of the District Court.
The hard copy of this order is placed on r cord.

(PAWAN KUMAR MATTO)
Presiding Officer Labour Court-IX
Rouse Avenue Courts/New
19.06.2020



LIR No. 3386/16
Krishna Prasad vs. M/s G Fashion

19.06.2020

Present:. None for the workman.
Management is already exparte.

The matter is fixed for today for hearing final arguments.
But today, no one has appeared on behalf of the

workman in view of spreading of pandemic Covid 19.
So, the matter is ordered to be listed for the same

purpose on 18.07.2020.
Ahlmad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the

official website of the District Court.

The hard copy of this order is placed o record.

(PAWA
Presiding/Officer Labour Court-IX

Rouse’Avenue Courts/New
19.06.2020



LCA No. 974/16
Smt. Pushpa Devi vs. Principal B S Agri Sr. Sec. School

19.06.2020

Present. None for the LR’s of the workman.
Management is already exparte.

The matter is fixed for today for hearing final arguments.
But today, no one has appeared on behalf of the
workman in view of spreading of pandemic Covid 19.

So, the matter is ordered to be listed for the same

purpose on 18.07.2020.
Ahlmad is directed to send the copy of this order to the

concerned officials of District Court, RADC for uploading on the

official website of the District Court.
The hard copy of this order is place

Rouse' Avenue Courts/New
19.06.2020



